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,/

BEFORE THE

DELIII.

HoN'BLp xirroNAI- GREEN TzuBLD{AL, NEW

Original Application No. 278 of 2A22

Gram Panchay at,Bhatanwali

Applicant.

Versus

Union of India & others.

Respondents.

UOI &Ors. on behalf of respondent No.5.

Respectfully sheweth

1. That the strict monitoring is being carried out by the

respondent No.5 by organizing the periodical review

o! r I meetings and getting the feedback of the progress in thisAl'vl-
DEpury. eir::,,iissr&Eb-Elf. 

In this behalf a meeting was convened under the
'sIRLroLR lil,P'bhairmanship of replying respondent No.5 with the

National G Tribunal. New Delhi in OA No.2

of 2022, titled as Gram panchayat Bhatanwali v
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quarters concerned on 05-09-2023 (copy of the minutes of

the meeting annexed aS Annexure-A) to review the

progress in the alleged matter of the O.A. Most of the

relating work has been found to be done and the remaining

has been found in progress.

That in compliance of the directions given to the quarters

concerned in the aforesaid meeting (Annexure-A), the

Regional Officer, State Pollution Control Board, Paonta

Sahib and Executive Officer, Municipal Council, Paonta

Sahib visited the Solid Waste Management Site at village

Kedarpur, Paonta Sahib on 08-09 -2023 and submitted their

joint report as Annexure-l alongwith photographs of the

structures and machineries etc. installed at the site as

pictorial evidence, (Annexure-B ).

That the Executive Officer, Municipal Council, Paonta

Sahib has also submitted his requisite report with regard to

the efforts, being carried out by the M.C. Paonta Sahib,

dU "- 
vide his letter No. MCP I 2022-1419, dated ll-09-2023

DEl,u.illl,.,ro,dl?tewith relating correspondence made by him with his

sIRMoLrn (U.p.ttrigher authorities and photographs of the achievements as

pictorial evidence (Annexure-C ).

4. That the Block Development Officer, Paonta Sahib has also

submitted his requisite report with regard to the separate

site for Solid Waste Manasement for rural area is identified
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in the concerned block in Gram Panchayat, Jamniwala and

Gojjar Adain. Further action is being done by the

committee constituted for this purpose under Chairmanship

of Tehsildar Paonta Sahib, EO MC Paonta Sahib and Block

Development Officer, Paonta Sahib vide his letter No. P.B.

/S.B.M-G 12023-24-11693 dated 12.09.2023 (Annexure-

D). Being the work is in progress and is about to its

completion, the present O.A. may kindly be disposed of

accordingly in the interest ofjustice.

9ul
DEPRUsb&ASil{.K'6StR

.SIRMOUK (tI.P.}

(RADHIKA GAUTAM)
Advocate for the Respondent No. 5

Office: E-28, Second Floor,
Lajpat Nagar-I, New Delhi- 110 024

Ph.: 9958008862
Email: gautamradhika.r@gmail.com

Through Counsel 

New Delhi
Filed on: 21.09.2023
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1.

BEFORE THE HON'BLE NATIONAL GREEN TRII}UNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 278 t'tf 2022

TN THB MATTER OF :

Gram Panchayat Bhatann'aii

Applicant.

Versus

Union of India & Ors

Respondents

AFFIDAYIT

I, Sumit Khimta, IAS, working as Depufy Commissioner, Sirmaur at Nahan do

hereby solemnly affirm and declare as unde:-

Tlrat the accompanf ing reply to the OA No, 278 of 2022 has been

prepared and dralted at mf instiince and the contents para no. 1 to

4 of the reply are true and correct to the best of my knowledge as

per information clerived from the official record and legal advice

rcceiverl.

That no part of it is fulsc aucl rtotlting material has becn concealecl

therefbrm.

2[r r ,,-

D E P u r p qrd'sl*#rll ql? * t R

vcrification 
-- '51gf"iouR (t-t'P')

That I the above-nameci depondent do hereby l'urther state, verify

declare on oath that the eontents of the above affidavit are true and

corlect to the best of my hnolvledge and belief. No part of the same

is false and nothing rnaterial has been concealed therelortn.

Verified:rt Nahan today on day of Sepember,2A23

\l \r lll
I l .,-. ^\- F H-- +

-_,-tt - (

f)E,,rr r i ;"t':'lt:q1*'"
StRrrOU$'([lr'r

)
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Ao^exuYe'" 4"
\,

. rVlinutes o @| ^-
99 ' C'rrrrmiss,rner. Distt. Sirm:rur. H.P. on 05.09.2023 regarding OA No '27E!2022 titletl as Grant

r Parrchavat gf Bhantawali Villag f Indi:r

The follow ffiottrcers/ottic ra rtl ln the meetin

l!._ MC Paonta Sahib

fn.tUr'*" Sn.r*",
r

Member
Member
Member

Sh. Guman Singh, Up Pradhan, GP Bhantarvali, Paonta Sahib
Sh. Paramjeet Singh, Supt. o/o DDO Paonta Sahib-__
Sh, Kaka Rarn Chauhan. Block Coordinator, Pac;rrta Sahib
Sh:

Sh. A@ W.No2 l(e,hfp"r; P"o"r"
Sahib

Member
Member
Member
Member
Member

At the outset. Regional Officer, HPSPCB welcomed all officers/officials present in

meeting. T'he Regional Officer apprised Chairrnan about the background of OA No 278/2022,

latest status along rvith the directions of Hon'ble NGT'.

It rvas apprised by representatives of Gram Panchayat (GP) Bhantawali, that they are fucing

issues w.r.t solid waste processing fbcility/site of Municipal Council (MC), Paonta Sahib. The

vehicles engagged by MC Paonta Sahib for the collection and transportation of solid wasie are

,-tticovered resulting in littering of solid waste on the road passing through the village. There is sc-rious

problenr of fbul smell, flies and mosquitoes around solicl waste processing facilitv/site. affecting the

pe(\nle of viilage Kedarpur. Paorrta Sahib. It is tlre apprehension of the representatives of, Crarn

Panchahyat B.hantarvali that suci, practices could lead to scrious diseases/epiclemic in the nearb-v area

of solid lYaste processing facilityisite. No fogging/sanitization is clone tilldate by nodal departnrent ie
MC Pa<-rrrta Sahib. Ihe solid rvaste is durnped within the faciliv in the open area, which neecls to be

provided rvith shed irnmediatel;-

Repre-sentative of BDO Paonta Sahib also submitted his repoffi received fiom GP Bhantawali

u'.r-t their objections against the solid rvaste processing facility/site of ir{unicipal Coulcil, paonta

Sahib.

The Executive Officer, iVlunicipal Councit. Paonta Sahib apprisecl rhe Chairman abc,ut the

progressiaction taken report rv.r.t Solid Waste Processing fbciliti,/site at Kaclarpur. At present 2 Nos

organic \'vaste composter machines. 2 nos bailing nrachines and 20 nos compost pits are installed at

the faciliqv/site and all are operational. Solid rvaste is being collected frorn all l3 warcls of Mu'icipal
(louncii' Paonta Sahib. In addition to this solid ',vaste fi'onr nearby Panchyats i"e Badripur, Arnarkot,
KLrrrja Nlatraliorr is also collected and disposecl off at the processing facilitv/sire of Municipal Council.
Paonta Saliib.

lhe Chainnan lvas further apprised that, solirJ wa-ste processing f-a:ilitv/site of Municipai
r.- otincil, Paonta Sairib is not able to process the additional rvaste form the pa.rchayats of n"arby area.

i'i :reitrre there is urgent need to identify separate solicl rvaste management site fbr rural area of
P:rorrta Sahib. Fttrther the gocurement of rnachinery proposed as per previorrs afr'adavrt is r-rndcr

n!,)i'ei\ '!

the

the
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' Ro' HPSP.B Paonta Sahib apprised the chairman about the current status of sorid wasteprocessing facility/site in view of affadavit filed by Eo, Mc paonta Sahib in Hon,bre NGT and it wasinformed that' no weigh bridge is installed till date. Traummer machine, road dust sweeping machine,shredder as proposed are not provided/installed at the site till date. The solid waste is coilected in areawithout shed and no facility has been provided for coilection and treatment of reachate. Mixed wasteis being collectec from all wards of Municipal councir, paonta Sahib. The HpSpcB has imposed.environmental compensation amounting to T 4,00,000 /- (Rupees Four Lakhs onty) vide retterNo'(I6)PCBlMslva4'c'Paonta 
Sahib/2020-35i9-44 dared rs.0s.2023. The same has not beendeposited till date by Municipal council, Paonta sahib. The retter in this regard has atso been issuedto MC Paonta Sahib vide letter No'PCB/Ro Paonta/MC paont a/2023-t 142-43 datedt4.0g.2023.

issued ,lr:l#::diiscussion 
with the members present in the meeting foilbwing dire*ions were

l' All the stakeholder departrnents' i.e Eo iVlunicipal council, paonta Sahib, Ro HpspcBand BDo Paonta sahib along with applicants shail visit the sorid waste processing facirity/site ofMunicipal council' Paonta sahib' The stakeholder department shat address the griviences ofapplicants and submit action taken/progresvstatus report by september gth, 2023.2" Eo Municipal council" Paonta Sahib shall carry out fogging/sanitation of the area aroundsolid waste processing facility/site and adjoining viilage area to minimze the issues of flies,mosquitoes and foul smell' Further Eo Municipal councif, paonta Sahib sha, ensure that, theproposed machinery shall be installed at the site as earry as possibre. The action taken report arongrvith timeline shall be submittect by September g,h,2023.
3 For proper ftmctioning of solid w:rste processing faciritv/site of MC paonta sahib, there isurgent need to have a separate solid wasfe management facirity/site for the waste generated from ruralareas' BDo Paonta Sahib shalt expedite the process of identification of sorid waste management sitefcrr rurar arca of paonta Sahib. Action taken repor-t may be submitted with r5 days.Allthe membersto strictly adher-e to the timelines. 

rJ ucJb.

'fhe meeting ended with a vote of thanks to at the members present in the meeting.

ittt'

DEru,,F 
b/

Endst. No. LFA('.A. No. z7s/2022> 1g3v q g Dared, Nahan affidtl'ffif^t"copy forwarded to ail the office/officials for information u"o 
"o*o;;; 

L 3

DEiqit missigner.
r,'oVAfifil0Nr lr

d\
P'ty cl
Slrm{

t|fi
\f,,
.(xn
{irsIRr,iuLd arrei
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-,2.\:. H.P. STATE POLLT-TIO\ CO\TROL BOARD
' 

'r;'' 
-:: 

" "'^;;ri';"i office' HI),LTA complex' PIot \o' 1'2'&3
.:€F-snuniirhera,Paontasahib.DbtLSirmaur
Hl'j\rr.rii ,,"'rJtppglrtigb pcbropaontal@gnruil'cont

No. PCB/RO(Pt)fVarious NGT mattersi2O23- t 76 1

To -/lWfePutY Commissioner

District Sirmaur at Nahan

Dated: / Q'q -73

Subject: Hon',ble National Green Tribunal Principal Bench order in original

APPlicatio n no' 27812022 in case

reference to yow office letter no' 183332 &' 183448 dated

on the subiect cited above' In this context'please find enclosed

Inspec.tion report for information and further necessar'v action'

HPSPCB Paonta Sahib

Sir,
This is in

01.09.2023 & 05.09.2023

herewith Status-cum-Joint

please.

Encl: As above

cot'J 
'Tn. ouurtionar Deputy commissioner, Sirmaur at Nahan for information

necessary action Please'

and finther

Er. Pawan Sharma
Regional Officer

FIPSPCB Paonta Sahib

Er. Parvfi-Sharma
Regional Officer
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Statu of Solid W ment Site of

Annexure-1

ta Sah

Khasra n /1 measuri has in Villa hib. Dist

Sirr{raur, H.P.

The Solid Waste Management Site in Village l{edarpur, Paonta Sahib was jointly inspected by

the State Board Officer(s) of Regional Office, H.P. State Pollution Control Board, paonta Sahib

along rvith Executive Officer, and Municipal Council (MC) Paonta Sahib on dated 0g.09.2023.

The fbllowing observations were made during the inspection:

a) Waste Collection:

i) Door to door collection of avg8.65 MTPD of unsegregated solid waste is carried out by MC
Paonta Sahib from all the 13 wards of municipalarca of Paonta Sahib. Mixed Solid waste of
approx. quantity 7.5 MTPD is collected from surrounding panchayats of KunjaMatraliyon and

Badripur.

ii) Total l4nos of pickup vehicles and 3nos of tractors are engaged for garbage coliection. Only 3
Nos of vehicles have been provided with proper compartments i.e dry and wet waste. Rest

vehicles have no such demarcated compartments. The pickup vehicles are covered from the top

with tin sheet and tractors are cover-ed with ;., -

b) Segregation:

i) The collected waste is being durnped in the open area within the facility and thereafter manual

segregation is being carried out at the site. Partial segregation of waste is observed and the

lefiover is dumped at the site which is further being sent to M/s Versatile Star pvt Ltd., H.No.5.
Gali No.A-1, Rameshwarpuram, Subhash Nagar, Haridwar, uttarakhand.

ii) Area earmarked for segregation platform has been used as Organic Waste Composting
(OwC) plant and manual segregation is also being carried out of Solid Waste processins Site of
MC Paonta Sahib.

iii) As per affidavit/reply filed by tlie Executive Officer, MC Paonta Sahib before Hon,ble NGT,
a) Road Swecping Machines- 2 Nos, b). Traummel Machine for waste segregation- 2 Nos. and

c)' Heavy Capacity Shredder fbr RDF (Refuse Derived Fuel)- 500 Kg/Hour, were to be procured

Page 1 of 6
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and installed at tkre designated Solid Waste Processing Site in Village Kedarpur' However, no

such machinery is installed at the site till date.

c) Processing:

i) Composting: 2 nos of Organic Waste Composter (OWC) machines are installed at the Solid

Waste processing facility/site with capacity 1.5 MTPD each. The organic waste which is

segregated manually is fed into the Organic Waste Composter machines and organic residue is

further put into the20 nos of honeycomb compost pit structures for 15 days composting cycle'

During the inspection, OWC machine was operational. Both OWC machines have capacity to

process 3 MTpD of organic waste only. No compost is being made at the site. Further mixed

based was found in the compost pits.

ii) Baling:Constructi ion work ofMaterial Recovery Faciliity (MRF) is completed. 2 nos of baling

machines are installed at the Material Recovery Facility of Solid Waste Management Site with

capacity to process -4 MTPD of plastic waste. During the inspection, bailing machines

q,erefound operational. Total 102.5 MT of RDF has been sent to IWs Versatile Star Pvt Ltd.,

H.No.5, Gali No.A-l, Rameshwarpuram, Subhash Nagar, Haridwar, Uttarakhand'

iii) Shredding: As per affidavit/reply filed by the Executive Officer, MC Paonta Sahib before

Hon'ble NGT, procurement and installation Heavy Capacity Shredder for RDF (Refuse Derived

Fuel) - 500 Kg. per Hour was to be carried out. However, no shredder is installed at the site till

date.

iv) Domestic Hazardous Waste: No facility is provided for domestic hazardous waste storage at

the site.

v) Domestic Bio-Medical Waste: No facility for storage, processing and disposal of Bio-Medical

u,aste and domestic e-waste is developed by MC Paonta Sahib till date'

vi) No facility has been provided for collection and treatment of leachate generated from solid waste.

For violations under the provisions of solid waste management rules, 2016, HPSPCB has

imposed environmental compensation amounting to { 4,00,000 /- (Rupees Four Lakhs Only)

ri,le letter )io.(l6)PCB/MSWM.C.Paonta Sahib/2020-3539-44 dated 15.06.2023- The EC has

been deposited b-v MC Paonta Sahib on dated 20.08.2023.

-l
I

I

l
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It is further submitted that ameeting was also herd in the office of Gram panchayat Bhantanwalion 08'09'2023' Fo'owing members were present in the meeting:l' Sh' sanjay Tomar, Executive officer, Mc paonta Sahib 
--.o'

2' Shri paramjeet singh, superintend ent, o/oBDo paonta Sahib
3. Shri Rakesh Kumar, pradhan Gram panchayatBhantanwali
4' shri Ashok Kumar, ward Member, ward No.2, Gram r*.t uyut BhantanwariThe offlcial present in the meeting were apprised by the current status of the sorid wasteprocessing facility and measures taken w.r.t directions issued by Deputy commissioner, sirmaurat Nahan in the meeting herd on 05.0g.2023. photographs 

are attached herewith.

Page 3 of 6
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3. Photographs of Joint Inspection of Solid Waste Management Site at Village Kedarpurby

HPSPCB and MC Paonta Sahib dated 08.09.2023

. E

: Photograph No.3 -Shows Status ofmanual segregation of
mixed waste.

Photograph No.2-Shows status of Garbage Collection
Vehicle Without Compartment.

Photograph No.4 -Shows Status ofTwo nos. of Organic
Waste Composting Machines

Installed at the Site.

Page 4 of 6
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Photograph No. g&10 - S

representatives of Gram panchayat Bhatanrvali, paonta Sahib

Page 6 of 6

13260



{o Yqo dlo {lD 2a22 ' I tt) I
u-,rqfo,q 'ifi qRqE qltrcT iirftq' fricTr Rrrqk' ft:ITlqa s-&Yr t

Pq1-6..' j-/"'r't -,{3
ff.Tr,r r-qrqa wFq- t rsozs

.*rr i,

frq-q :*

q-qfr|{rT
qtr; {t'at ltrvtYt ltloqo t . , n-..-..r" nr,rr '

I lon" lrlt' Nltiorrrl d;;t"'l'r:itrunal I'rincinnl Banch orclcr itr

Origirr:rl npplicatiort N". ,iil20?? in case Crntn Ptnclraytrt

Ilhritnrrrtrli V/s union of Indil'

srqi 
Sqti*i Ru.q w rr6Yq-q ffiT *'{Rrf, frq.q qq 'rqc qRsq

cr.n d -8 fu-.'Ta;I fr-wsl gq u-ott $ t t

q'itrdf * q*at

.60 I

q-I]I nffiqrRq gm q-gqul

si€ q 'T{rq qRq-E qrfq q {aIrfiq q;ldT S sTe{ 1Pg uun qqn fu-ril TI'iIT

frr.T*1 $qsfr 
"!*-1 il

qTT{ qRq-{ gKr Yr6{

Ltd. o\ *qr w qrt
* ffi qrei eTno$ogtro qi Verstaile Star Pvt-

* if,t fu epfr d-dt 1o2.eg uq rtww Br
qffi-l TqTT{FTtr{

I

RiQT lirdT 61 -FTd w (n-{ RqT wT i' q ?hrd i} ft;Ti6 13.10#qlq *
2023 E6 El frqT wzltn t

i-rn
q-ft

\tql

srd: fr{i]o ft,nd qdqq En *-fl i t]-dmpl tg tftn d t

t', rrlfrq
d \ t4^^r''

.il\j.bTt 3TftYfi"rft.

;rtn\qftq-q,q'iq-cT HTRq

frFTI-Rndr Ro qo

E-sr du-a d'q q qrg{

-* b; * ta t df6 *'t
rStq"tfr

,M rnr rS t nib Fm d gnt q\ qqrq'r an
'TTRqT 

ftqqrf, * ro.oq
--+,t1cr, I

3tFIq $Tffi qfi ql
t r ffi ft\ qrTft-q frtqifi Y6tr frfiT-s frqTr; R1q-SI Roqo S n-{r q'R
qRq-{ i 3il-eyT R-A qT Td B fu qw FFrq qr-$ q iln{ li{ df i
qyh{ o-r ft-qeTot ftqT qrt f,erT oTIM fu qrerql or-i 5t fi0s0 *fr I,o\
Eqn ATr ftlniqr 05.0e.2023 m} qqq fuH qr-S ii e=ft qqftq or F+qem

fu-qr qqi q frtem ffi-d qT6fr fuom fdqTq ?n\ ffi "ri go1 B t

fr-fiTs fr'lTrrr o1 q"rffi frilrT q'r qfir t ffi E-r?Tl},,Rr rnq rrcl'q B i

14261



OFFICE OF THE MUNICIPAL COUNCIL PAONTA SAHIB DISTRICT SIRMAUR HP

REMINDER LETTER

Director
Urban Development
Shimla, Hp

Memo No :- ...!:"\o
subject' Regardingreminder to the prevlously sent retter for procurement of befowmachinery on urgent basis for complete disposaf of garbage waste of MC paonta sahib.
Sir,

with reference to the subject cited above , Mc paonta sahib had earrier sent a retter toprocure the below machinery' we gain request you that our Mc urgentry requires thebelow garbage processing rrihin.rv?r ir, uw,ut plant at Kedarpur, paonta sahib. The workof shed and platforms is being ..tti*J out for the machines to be instailed .The berow
Hltj':t'y 

is needed urgentlv for complete waste conversion to Refuse derived Fuer as

1. Road Sweeping Machine _ 2 no
2, Traummel Machine for waste segregation _ Z No3' Heavy capacity shredder machinl tor nor - soo Kg per hour

il T :: il il: : : :::T:::l ::: l"j' j :'^:: :'. I 
i n e s to c, e a r r he sa rba ge

; : : l, :T J:il il if, :: : ;':'^: jj: i i : :: :^1 ?: :: : {i ; ; ;;;'; il ;a' :.;:: I;:: r :'JJ ::per NGT orders, these machines are required for waste ,o *#*'niJ,.|il;
MC paonta does not have funds for purchase

ffi':l? ir',,*: :': ::il..l: :':- fl". :i" t h es e m a ch ;.-' ;; ;.'.' ;: ":['iilir il iH:interest so that comprete waste can be pi"p.'iv,.e;;;# ffi:*,Ti.,:jTir:" 
public

\r

-\\t*-rxecuilleOfficer
MunicipalCouncil

$onta sahib
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No-M.C.P.l 2023- \468

'FFICE 
oF THE MLINICIPAL COLINCIL PAONTA SAHIB DISTT. SIRMOUR

Dated:-the, Paonta Sahib-l 73025- gzF Dated- s I ^ 'o E'

Subject:-

The Director,

Urban Development,

Himachal Pradesh.

Regarding reminder to the previously sent letter for
procurctnent of below machinery on urgent for
completc disposal of garbage rvaste of MC Paonta

Snhib.

rvsiil,

With reference to the subject cited above, MC Paonta Sahib

had earlier sent a letter to vide No 1070 dated 28-06-2022 to procure the below

machinery. We again request you that our MC Urgently requires the below

garbage processing machinery for its SWM Plant at Kedarpur Paonta Sahib.

The rvork of shed and platforms is being carried out for the machines to be

installed. The below Machinery is needed urgently for complete rvaste

conversion to Refuse derived Fuel as under.

Road Srveeping Machine-O2 No

Traummel Machine for Waste Segregation-02 No

There is an urgent requirement for these rnachines to clear the

Garbage, and required for waste to RDF conversion. MC Paonta does not have
funds for purchase of these Machines. So we request to procure these machines
for MC Paonta Sahib in public interest so that complete rvaste can be properly
segregated and converted into RDF.
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To

No-M.c.P. tzoz.' of l,Fl)e:I1,

oFFrcE oF *E *Tll,'rli,1oo;];l;";tg["'#o'sn' 
s|RMouR H'P

Dated;'the'Paonta 
5a

Executlve Olficer'

iir.lio.' councll Paonta sahib

Distt. Sirmour (H'P)

The Director,

Urban DeveloPment'

Shimla'0?

Regarding visit for Munlclpal Corporation Mandi for checking and

{unctioning of Road sweeping machine'

sir,. ,^!t^. 
^rA._ 

r tn-H{FxSWeeping
Please Kindty refer to the officer leyl No:- UD-HtFltSweel

Machine)-U2020(Part-lir-"iio-'ur""d;;)iti'iiaotfurtherlnthlsconnectionour
representative sh. J;$-*r* tru.rorTni#;;iy1i:'tarlouncitPaonta 

sahib has been

visited (Municipalcoiforation *tfl)-ti i'itO os-og-zotg to itgarding checking and

functioning of nouo si.eping macn,n" ., o.idirection it:.rr,J 
by iorthy Additional Director '

During the inspection ,ouo sweeping r.il;";;t;no rutty functional and it has been

observed tnat simirl'J 
'#;;;;;iri,.ur. i"rir.," r,,.c paonta sahib due to its plane terratn'

Hence requested t"' ot*iJt us rotd sweeping machine'

CoPY to:-*-'i. 
wonhY Dlrector UD Shlmla

Z. Presldent, uoitt p*tident MC Paonta Sahib

Sublect:-

Executive Officer

MuniciPal Council,

Paonta sahib(H.P)

t

Yours FaithfuJlY

rf t
Ve officer

MuniciPal Council,

Enmalld$tl0fflcer
MuniclPal Councit
Paonta Sahib H'P
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Direciorate of Urbarr Development

Hrrnachnl Prailesh
Datad : Shintla-, ).1

Dircctor,
LJ rb"r r: Lli rvi.:lcltrtrenl.
li P $lrirnla-02

I

July,2023

Subjoct:

Executive Officers
fi4unrcrpal Councils Baddi & Paonta Sahib in H.P.

Rcgarding Procuremcnt of Road Sweeping Machine.

As you are aware that we are in the process of purchasing Road
Srveeping tulachirre for tulC Baddi and MC Paonta Sahib, In this context it is intimated
tnat a srnrlar nrachirre has been purchased by M,corp Mandi,

f-lence in the meantime Eo or his representative shall visit ivl,corp
i*,,'iandi for checking the functioning of the machine and send the feedback of the same
sa that the similar nrachine can be purchased for your uLBs also.

Yours faithfully,

/r
(

(Jagfn-Thakur) HAS,
Additional Director,
Urban Development,
l-{imachal Pradesh

Copy to:- Commissioner fvl.corp f'/andi for inforntation and further necessary aclion
please

/. -""
AddlfifrfDirector,
Urbalr Developrnent,
Hirnachal Pradesh
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DEW RESOURCE
f'{AHAGSI'lElJT

Re cleip.t & Processino Fa rtifigats

tegusd lo: ti'llS. Nngar Parlahad Ponts Sahlb

Reference: DEMNPPSE023I00 t
Autfi orizstlon Ho: | 6{7{5/UPPCB

Oale : 06dune-2023

This is lo cerlify thal we havo received lhe folfowing quantltles of RDF sent by M/S NAGAR
PARISHAD PONTA SAHfg, otSTT. SfRldAUR, HP On Bshaff of VERSATILE SfAE plff. LTU. at
our processing slte SurJu, f,ftrzaffarnagar. UP anrJ the same quanUly has been processed.

Honth j Typn of Wasts MiGriill Quanllty Reco lvod {ton}
May i h,lulll Layered ptesucs / RDF 4232A

Far DEW RESOURCE ilANAGEf,tENT

Pi"qr
Autho/rzed Signatory

" ffiit;Jlf;ilrlliil l.LTtlt suinr, Far'nna, Disrr -M,ranarnan

GsT'r : rX*:::: 1 

-: 
: inro@dar,*'"#"n t'-?s r 0s3 

1 s p ;
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DEW RESOURCE
HA}IA6SIdENT

Re ce-l pl & P rgcess I n L.C e rtifl cate

lasuod to: M/S. Nngur Psriehad Ponln Sahib

Relerc nc e: DEWTN PPSI2023J002

Aut}oriratJ pn No:'l 64745/UPFC g

Date:01-JulY'2023

Thts is lo cnrtify thal nn hava rncolved lha following qufinllllos of RDF senl by H/S HAGAR

PARJSHAD PONTA SAHIB, DISTT. StRIIIAUR, HP ON BCITAII Of VERSATILE STAR PvT' LTD' AI

our procesSing sllo SUrJu. l,luzaffornagar, UP and thg samA quanlity has boan procossad

htpnth
"rydor ffi;G16G daT** j?ti riiiti ri H ili'ftiii" 

" 
I

For DEW RESOURGE MANAGE#IENT

pi \@}
Auhorized Signatory

lg?71t. l8agl1, tg30ll I 1tI31/t, Sujru, Fargflna, nistl Jilurfifl0mfignr'?St003 (U.P j
u+9! 9911013931 l,*r w*w.dc.rtrm,mm I -' infoffdev,:rn.com

L'lulll Layeretl Plastic l RDF i 60.153

oSnH , 0g.AATFOZJ 10LtZ7
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owc ( organic waste composter) Machine
at SWM Plant Paonta Sahib

nsta
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MC Paonta SAhib
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pits
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All the wet waste converts into compost through owc Mach
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Pictorial Evidence (new SWM
idffiS[t

plantoPetury
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lB no of dustbins removed frorn all wards now M(

)aonta declared dustbins free city

.@
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iB no of dustbins removed from all wards now M(
)aonta declared dustbins free city
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